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Central Adminietratiye Tribunal, Principal Sench

0,:a, 1369/98

Vf' Mew Delhi; this the-30th day of October; 2000

Hor.'bie Mr.Kuluip SinghiMeiaber SJ)
Hon'ble Mr. M.P.. Singh, Meialber S.?!)

SiUt; Sushila Singh D/o Shr i Sishan Singh
R/o House No.203; Dongar MohallO;
Shahdara; Delhi 32. ..Applicant

By Advocate; Shri P.M. Ahlawat.

Union of India Through..

1. The Qensi-al Manager, Northern Railway,
Baroda House, New Delhi.

2. The Chief Personnel Officer,
Northern Railway,Baroda House,
New Delhi. ' ...Respondents

By Advocate; Shri 0. P.. Kshatriya alongwith Sh.R.K. Tank, APO.

^DEE_.(.0ML1
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In this case, applicant has alleged that

seniority has not been properly assigned to hisn

Bepar tinental representative Shri Tank states that

seniority list is being recast in view of the juugmerrt of

the Hon'ble Supreme Court in the case of Union of Iti-dia

aacj OtliMus.,, EtCi Virnal....„Ma3ll Chauhan Etc.

re&oC-tecl In JT 1995(7> SC Z31 and the matter has been sent

to DOP&T.

2. Under the circumstances, this OA is disposed of

-with a direction to respondents to finalise the seniority

of the applicant as early as possible and if after

finalisation of seniority, the applicant is still

aggrieved, he may again approach this "Tribunal by filing a

fresh OA.

3. The OA stands disposed of with the . above

( M. P. Singh ) ( K,uldip Si
Member (A) . mesber £


